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MINISTRY OF MINORITY AFFAIRS
NOTIFICATION
New Delhi, the 6th March, 2026

S.0. 1194(E).— In pursuance of sub-section (1) and (2) of section 3 read with sub-section (1) of section 4 of
the National Commission for Minorities Act, 1992 (19 of 1992), the Central Government hereby nominates Ms. S
Munawari Begum and Shri Berjis Desai as Members of the National Commission of Minorities for a period of three
years from the date they assume office.
[F. No. NCM-11011/3/2021-PP-MoMA]
SHYAMA PRASAD ROY, Jt. Secy.
1648 GI/2026
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